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from 1.1,1984 as a result

Of Irestructuring. Restructiring has becn challeng#d. The
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Lngineer. it appears that 8 pPOSts OC Chief Draftsman

were notified in the year 1980 calling upon 15 candidates
Llive L"T/\;\',LJ_L ¥

from general side/and one from Scheduled castek five posts

N were to be filled from general candidates and threc were
reserved for Scheduled Caste and Trivbes candidates, Qut of
15 candidates four from genera.l side and one from Scheduleé

Caste were appointed in the selection, after written test
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and viva voce test haviag taken place, Th
has been produced shows that one All Akbar at serial No., 1

was absent being sicke. No. 2 3 faileg
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No., 8 also failed in written test and No, 9 passed and the
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name of regpondent NO, 4 without authority which
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who wer:s enpanelled, his name will go at the bottom,.

With the above oObservations and directions this
/
15 Ler—"

A.l\.’.q V.'V.

application is disposed of, No order as t > COsts.

Lucknow Dated:8.5.91

al sanction he may stand amongsl the 8 candidates





